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movahble, bank balance, wtc.) of

Qv herein below the details of the assets {immowvahble,

myself, my spouss snd dependants*-
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{Assets In mﬁnt nam sndmatirsg the extent of joint cwnership will alse have to be
given}

"Deseription T Dependant-1 mpmdmt-z

Cash %:‘g})Tn‘ ‘&-‘gqarq;r
Deposits in j : i & : "f

Banles, Financiaj | 5

Instibutiong And | '
Mon-Banking

[ Financial

Companies

Bonds, =
Daberituras and |
Sharas In : i
companias :

iy

Other financial
institutions,
NSS, Postal
Savings, LIC
Policies, ekc

Matar Vehicles
(datails of
make} ﬁt?c.)

(v}

[

[ oy

Jewellery (give
details of
weight and

i valued
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Other assets, | ; : ! ,
such as yvalues 5t : 3
- off daimsl-f ; ——j
hate. Value of Bonds / shares / Debentures as per the |atest markst value in Soek
Exchange in respect of lsted compsnies and as per books in the case of non listed

tompanies should be given.
* Dependant here means a person substantially dependent on the income of fhe

empioyees, 21
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[Hcrb& Prcpertles i wmt mwmrsnxp indicating the estert of joint ownership will
_gisa have Lo be Indicated) o

| E&iF | Bpouss
o NEmafS) | Name i

: '{a‘} ; Bgricuftural Land

; | - Location]s)

- Survey number(s)
| - Extent (Total

| measurement) A
~Current market value |

Depoendant<1 | Dependant-d

Dependant-3

| Em L Eke, Nama

{Ek} Men-Agricultural Land
- Survey number(s)

| MEasurement)
~Current market value

- Location(s)
Extent (Total

{ili} | Buildings ;Onmm—amiai
‘ and regidantialy
Location(s)

= Burey fdoor
ridmbser(s)

- Extent (Total
measyrement) i
- Current market
value

() | Houses / Apartments,
ek,

+ Lacation{s )

- Survey /door
nuraber(s)

- Extent (Total
measyrement)

- Curent markat
value

{v) | Others (suchas P

Interast in property) |
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Institutions and govaernment dues: -

I give heren below the details of my fiabifities / overdues to public financhal

[Mote : Please give separate details for each item)

N,

Degrription

(&}

|institutians

() Loans from Banks

Tame & sddress of Bank /

Finaselsl Institutions{s} /

--------------------

—.._Sapactonent (s}

S BL o

{it} Loans from financial

—

{ill) Government Dues
{a) dues to departments
dealing with governmant

S Ll & Ak Ll IR

Ib} dues to departments
dealing with supply of
wWater

| €} dies to depaﬁments

dealing with supply of
‘electricity

LG SI



| 2

{d} dues to departments 2. A
| dealing with telephones

(&) dues to departments
diealing with government
transport (including AT
alreraft and helicopters)

(f) Other duss, If any

{b) (i) Intome Tax including
surcharge [Alsa indicate
the assessment year upto
which Income Tax Return
fliled. Glve also Permarnent

Account Mumbear (PANTT e St

HIloPK 4282 H

(ii) Weaith Tax [Alsq T2
Indicate the assessment
year upto which Weaith
Tax return filed.] L
(i} Sales Tax (Only in IR
case of propristary
business]
Liv} Property Tax il R
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? {Full Name e.g. B.A.5.-Blhar Administrative Service,
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Home District i E_,:H ONGIE R 3 _
I hereby deciare that the above detsils ars true to the best of my
knowledge and belief,
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( CHRE “TAKER SECTION )

Note; Please sign sach page of the deciaration. Asset desiaration form
must be in A4 size whita paper with computer typed (séngle gide)

in grascribed format.
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